
a '  
UI THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERASAD BENCH AT HYDERABAD. 

- 	
o.A.NO.231 of 1992. 

Between 	 Dated: 17.6.92w 

Syed MoM, Shujaat Hussain, 	,•, 	 Applicant 
- 	 And 

1, Govt,1  of A,P., rep., by its Chief Secretary, General Administratin 
Departuent, Secretariat buildings, Hyderabad. - 

2. Govt,1. of A.P. rep, by its Secretary, GeneralAdministration Deptt., 
Secretariat Buildings, Hyd, 

ai. 4j ,satrf aE+fllcap(ro)SniItSn - & knJretep. & .kxzfy*nt-iur&*r 

Ii Union Public Service Commission, rep, by its Secretary, New Delhi. 
4, Govt0  of India, rep, by its Secretary,.Dett,, of Personnel, Cen-

tral Secretariat buildings, New Delhi, - 
I 	

. 	Respondents. 

Counsel for the Applicant 	; Sri, p.Balakrishna Murthy 
Counsel for the Respondents 	: Sri, D.Panduranga Reddy, Sp,l. Counse 

for A.P. State, 
Sri, N,Bhaskara Rao, Add]., CGSC, 

CORAM: 

Hon'ble. Mr,, R,Balasubraznanian, Administrative Heather 
Hon'ble Mr, C,J,Roy, Judicial Member, 
(Orders as per Hon'ble Mr, R,Balasubrapanian, Member(Admn,) 

the aplicant herein is the same as in 0.A.246/91 and he 

relies heavily on 01L246/92, O.A.246/91 is being heard seperately and 
orders will be passed on it seperately in due course: On a request by 
the applicant through his counsel, to withdraw the Oh 237/924,, we dis-
miss the O.A.237/92 as not pressed, No order as to costs, 

Deputy Registrar(Ju, 

Copy to:- 
Chief Secretary, General Administration Departhent, Govt. of A,P, 
Secretariat buildings, Hyderabad, 
Secretary, General Administration Dertment, Govt.?  of A,P, 
Secretariat Buildings, Byderabad, - 
Secretary, Union Public Service Commission, New Delhi, 
Secretary, Department of Personnel, Govt, of India, Central Sec-
retariat buildings, New DeThi,. .- 

5. One copy to Sri, P.Balakirshnainurthy, 1-1-725/A, New BaJcram, Sandh. 
agar, Hyd, 	. 
One copy to Sri, N,Bhaskara Rao, Aj, cGSC, CAT, Hyd, 
One copy to Sri, D.Panduranga Reddy, Spl. counsel for A.P. State, 
One spare copy, 
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